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RECOMMENDATIONS B5IC. OF THIRTY-
INTERN Dr, 8. P. Monkerjes (Calcutta South-
rouambf’zg‘szx:ucg:’mmczanonu ®* FEast): I think you had ruled that both
the Bills may be disposed of together.

The Deputly Miabster of (abour
(8hri Abid All): [ beg to lay on the
Table a copy of each of the following

papers:

(1) Report of the Government of
India delegation to the thirty-
{ourth session of the Interma-
tional! Labour Conference held
at Geneva in June, 1851. {Plac-
ed in Library. See No. IV
RO 1. (214) S(34).)

Conventions and Recommen-
dations adopted at the thirty-
fourth seszion of the Interna-
tional Ladbour Conference in
June. 1951. [Placed in Library.
See Nu. IV. R.O1 (213) S(34).)

(ii)

(iill Statement indicating the
action which the Government
aropose to take on those Con-
ventions and Recommenda-
tions. {Placed in Library. See
No. IV. RO1(213a) 8(34).]

CONSTITUTION (SECOND AMEND-
MENT) BilL—Concld.

Mr. Uecputy-Speaker: The House
will now prureed with the further
consideration of the following motion
moved by Sbri C. C. Biswas on the
8th December, 1852, namely:

*“That the Bill further to amend
the Constitution of India, as report-
ed by the Select Committee. be
taken into consideration.”

There nad been enough discussion at
the tune when the debate on the last
occasion was closed. For the benefit
of hon. Members. it was I who had
suggested that the other Bill also might
be taken uo and the general discussion
may go on with respect to both. 1bere-
fore. withodt any further discussion. 1
shali proceed to put the motion fo the
vate of the House. I think hon. Mem-
bers are now in a position to make up
their mind as to whether they should
accep?t this Bill or not.

Mr. Deputy-Speaker: That Is quite
true. What | said is that the discus-
sion on the consideration motion re-
garding the Constitution (Second
Amendment) Bill had ended and I wa¢
guing to call the hon. Minister., At
that stage, | suggested that in order
that hon. Members may have an idea
before they vote on the Constitution
(Second Amendment) Bill of what the
other Biii is. they may discuss the
other Bill also. Now, so far as the
Constitution (Second Amendment) Bill
is concerned. the discussion is practi-
cally over and hon. Members are now
In a position to decide what exactly
they have to do with regard to the
congideration motion. Therefore. I am
putting the motion to the House.

Tbe question {s:

“That the Bili further to amend
the Constitution of India. as report-
ed by the Select Committee, bde
taken into consideration.”

Those in {avour will please say

“Aye".
Hown. Members: Aye.

Mr. Deputy-Speaker:
will please say ""No™.
“Noes”. The Ayes have it.
call a division.

Those against
There are no
Still, 1

Hoa. Members: Why?

Mr. Deputy-Speaker: The Ayes have
it. All the same. this is an ameni-
ment of the Constitution and 51 per
cent. of the Members of the House and
two-thirds of the Members present and

voting must vote. Therefore. there
will be a division regarding this Biil.
(Interruptions). Order, order. iion.
Members will kindly resume their
seats

Dr. 8. P. Mookerjee: Is it neces-

sary to go into the lobbies? Could you
not take a count from our seats?

Mr. Deputy.Speaber: No, no. The
practice on these occasions is to have
a full-fledged division.

The House divided:
Noes, 26.

Ayes, 306:
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Division No. §.)

Abdallabhal, Mulls
Abdus Battar, 8hr{
Achal Blogh, Beth
Acblnt Bam, lals
Acbuthan, 8hri
Agurwa), Prof.
Agargwal, Bbri H. L.
Agrowal, 8hni M. L.
Akamar), 3ardar
Alagmao, Bhry
Altekar, 8hri
Alva, 8brd Joschim
Amiz, De,

Amjad All, 8bri
Apandchand, B8hri
Anthooy, 8hr Prank
Asthana, 8bri

Anad, Maulune

Badan 8ingh, Ch,
Balasubramaglam, Shrd
Balkriabnas, 8bri
Balalkl, 8hri

Bamas), 8hrl

Barman, 8hil
Batrow,8hrl

Barupsl, 8hr]

Basappa, 8h1{

Basu, 8bri A. K.
Bhagat, 8hrl B. R.
Bhakta Datshan, Shri
Bhaodan, 8brl

Bharat), Shid Q. 8.
Bhargava Pandit M, B.
Bhargs va, Pandit Thakur Das
Bhatker, 8hri

Bhatt, 8hri C. 8,
Bhawzaji, &hii
Bheekha 13hal, 8hij
Bhonsle, Major-Genemnt
Bldarl, 8br|

Blibal 8ingh, 8hrl
Bogawat, 8hrl
Boovearaghasamy, 8hil
Baromah, 8hrt

Boee, 8hrl P. C.
Brai*shwar Pinsad. 8bri
Brohmo-Cbovdhury, 8br{
Buragohaig, 8hr|
Chaowo, 8bri P, T.
Cbanda, 8br] AgJI K,
Chaodrasckbar, 8hrimatd
Charak, 8hrl

Chatter joe, Dr. Susliranjan
Cbaturvedi, 8hri
Chaudhary, 8hrl G. I..
Chavds, Shrl

Chettlar, 8hrl Nagapps
Ohltnarta, Shrl

Dabhi, 8hrl
Damodaran, 8bil Q. R.
Damod iren, 8brt X. P.
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AYES .

Das, Dr. M. M,
Das, 8hrl B,
Daa, 8hri Bell Ram
Daa,8brl K. K
Das, 8hti Ram Dban{
Das, 8hrt Ramanaxda
]l w, 8B K,
Daa, 8hrf Bamngadhar
Daa; Bhti K. T.
Dstar, Shrl
Deh, 8ad H. C.
Deo, 8br{ B. N. 8.
Deshmukb, 8bei C, D,
Deshmukh, 8bri K. Q.
Beshmukh, Dr. P. 8,
Dwmhpande, 8hzf Q. H.
Deshpaode, 8hrl V. G.
Dholakia, 8hrl
Dhulekar, Bhri
Dhusiys, 8hri
Digamlar Slngh, 8brl
Doraswamy, 8hrl
Dube, 8hri Mutchand
Dube, 8hij U. 8.
Dutiey, 8bri R. @,
Dutt, Bhel A. K.
Dutta, 8bri 8, K,
Dwived|, 8brf D. P,
Dwived], 8bri M. L.
Ebanaser, Dr.
Klayaverumal, 8hsj
Foteder, Pandit
Gada, 8hrl
Gandhi, Shil M.'M,
Gandh!.8hr V. B.
Ganpati Ram, 8hrl
Garg, 8brf R. P.
Gbose, 8hri 8. M.
Ghulam Qader, 8hif
Gidwan), 8hrl
Giy, 8hri V. V.
Girdhar! Bhol, 8hrl
Gobain, 8hrl
Gounder, 8hl K, P.
Gounder, 8brl K. 8.
Gaha, 8hri A. C,
Qupia, 8hri Bedahah
Guruusdaswamy, 8hri
Harl Mohan, Dr.
Hasarike, 8briJ. X,
Heda, 8hrl
Hem Raf, 8hr{
Hembhrom, 8hrj
Hyder Husein, Ch.
Ihrahim, Shrd
Islamuddio, 8bri M.
Iyyenl, 8hri B,
Iyyunnl, 8hii C. B.
Jagjlvan Ram, 8l
Jam, 8hrf A, P.
Jaln, 8hrl N, 8.

{Second Amendment)

Bill
[11.4( &.n.

Jajware, Bhrl

Jangde, Bhrl

Jasav|, 8brj

Jatav-vir, BB
Jayammag, 8hr{
Jayastis, Bbrimati
Jona, 8bH K. C,

Jeua, 5hri Kimajao
Jethan, Shrl

Jha, Bbri Bhagwet

Jhunjhunwels, Bbri

Jogendra Blogh, 3ardar
Joahl, 8hri Jethalal
Joahs, 8hij Kclabhaacharya
Joehl, 8bhrl Llisdhar
Joshl, 5hit M. D.
Josht, Bhyy N, 1.
Joshi, Bhrimati Subhadrs
Jwals Prashad, 8hii
Kachiroyas, 8hil
Kajrolkar, 8bri

Kakkan, 8hr|

Kele, Shrimatl A,
Kandasamy, 8hif
Kanungo, 3hrj
Kaallwal, 8bri
€atham, Bhif

Katju, Dr.

Eelappen, 8hri
Keshavalengay, 8brt
Khap, 8hri 8. A,
Khedkar, 8hzl G. B.
Ehongmen, Shrimat}
Khnda Balsh, 8brl M.
Klrollkar, 8hri
Kripaianl, 8hrimatf Socheta
KErishoa, 8brt M. B
Krishea Chandra,’'8hr{
Krahrapoe, Bhri M. V.
Kureel, 8hit B, N.
Kureej, 8hrl P. L.
Lal, 8bri R. 8.

lal 8togh, 8arde?r
Lallanf), 8he§
Lakshmayya. 8hri
Iaskar, Prof
Llogam, 8irl N, M,
Iotag Raw, Sbrl
Madiah Gowda, 8hrl
Mahata, 8hri B,
Mabodaya, Bbr|
Mahtab, 8hr|
Maltrs, Papdit L. K.

Mafhl, 8hy Chaitan
Majhl, 8brl B. O,
Majithia, S8ardar
Maijaviys, 8hri K, D.
Maltiah, Shreil U. &,
Majvia, 8brt B, N,
alviya, PanditC, N.
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Malviya, Shri Motllsl
Mandal, Dr. P.
Mascarene, Kumari Annie
Masuodl, Maulana
Mathew, Prof.,

Matthen, 8hri

Maydeo, Shrimati
Mehta, Shri Balwant Sinha
Mehta, Shri B. G.
Menon, Shri Damodara
Mishra, Pandit S.0.
Mishra, 8hri Bibhuti
Mishra, Shri L. N,
Mishra, 8hrl Tokenath
Mishra, Shri M. P,
Mishra, Shri 8. N.
Misra, Pandit Lingaraj
Misra, Shri B. N,
Migra, Shri R. D.

Misra, ShriS. P.

Missir, Shri V.

Mohd. Akbar, Sof
Mohiuddin, Shri
NMookerjee, Dr. 8. P.
Morarka, Shri

More, Shrl K, L,

More, Shri 8. 8.

" Muchaki Kosa, Shri
Mudaliar, Shri C. R,
Muniswamy, Shri
Murthy, $hrl R. S.
Mushar, Shri
Muthukrishnan, Shri
Nair, shri C. K.
Namdbari, Shri
Nanda, Sbri
Narasimhan, Shrl C. R. ]
Naskar, Shri P. 8.
Natawadkar, Shri
Natesan, Shri
Nathani, Shri H, R.
Nehru, Shri .Jawaharlal
Nehrn, Shrimati Uma
Neswi, Shri K
Nevatia, Shri
Nijalingappa, Shri
Paude, Shri C. D.
Pandey, Dr. Natabar
Panualal, Shri
Prat, Shri D. D.

Puragi Lal, Ch.
Parekh, Dr.J. N.
Pataskar, Shrl

Patel, Shri B. K.

Patel, Shri Rajeshwar
Patel, Shrimati Maniben
Pateria, Shri

Patil, Shri Kanavade
Patil, Shri 8. K.

Patil, Shri Shankargauda
Patnaik, Sbhri U. C.
Pawar, Shrj V. P.

Plai, Shri Thanu
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Pocker Saheb, Shri
Prabhakar, Shri N.
Prasad, Shri H. 8,
Radha Raman, 8hri
Raghabachari, Shri
Raghnbir Sshai, Shri
Raghobir 8ingh, Ch.
Raghuramaiah, Shri
Raj Babadur, Shri
Ram Dase, Shri

Ram Saran, Prof.

Ram Sabhag Singh, Dr.
Ramanand Shastr|, Swami
Ramasam{, Shrl M. D,
Ramaseshaiah, Shri
Ramaswamy, Shri P.
Ramaswamy, &hri8. V.
Ranbir 8ingh, Ch.
Randaman Singh, Shri
Rane, Shri

Ranjit Singh, Shri

Rao, Diwan Raghavendra
Rao, Shri Seshagir}
Raut, Shri Bhola
Razml, Shri 8. K.
Reddi, Shri Madhao
Reddt, Shri Ramachandra
Reddy, Shri Janardhan
Reddy, Shri Viswanaths
Rishang Keishing, Shri
Ray, Shri B.N.

Sahu, Shri Rameshwar
Safgal, Sardar A. 8.
Sakhare, Shri

Sakscuw, Shri Mobanial
Samants, Shri S, C.
Sanganna, Shrl
Sanknrapandinn, Shri
Sarmah, Shri

Satish Chandra, Shri
Satyawadi, Dr.

Sen, Shri P. G.

Sen, Shrimati Snshama
Shah, Shri R. B.

Shah, Shrimati Kamlendu Mati
Shahnawaz Khan, Shri
Shakuntala, Shrimati
Sharma, Pandit Balkrishna
Sherma, Shri K. R.
Sharma, 8hri R, C.
Shashtri, Pandit A. R.
Shashtri, Shri B. D.
Shashtri, Shri H. N.
Shivananjappa, Shri
Shobha Ram, Shri
Shukla, Pandit B.
Stdhananjappa, Shri
Singh, Shri D. N.

Singh, Shri Babunath
Singh, Shri G. 8.

Singh, Shrl H. .,
8iugh, 8hri L. J.

Singh, Shri M. N.

Singh, 8hri R. N.
Binghal, Shri 8. C.
8inha, Dr. 8.
8ioha, Shri Anirudha
Sinha, Shri B. P.
8inhbg, 8hri Q. P.

Sinha, Shri Jhulan

Sinha, Shri K. P.
8inhas, Shri N. P.

Sinha, 8hri 8.

Sinha, Shri Satya Narayan
finha, Shri Satyendm Narayan
Sinha, Shrimat] Tarkeshwari
8inhasan 8ingh, Bhri
Siva, Dr. Gangadhars
Snatak, Sbri
Sodhia, Shri K. C.
Somsna, Shri N.
Bubrahmunyam, Shri K.
Subratunanyam, Shri 1,
Sundar Lal, 8hri
Suresh Chandra, Dr.
Swami, Shr] Sivamurthi
Swaminadhan, Shrimati Ammu
Swamy, Shrl N. R. M.
Syed Ahmed, 8hri
Syed Mahmud, Dr.
Tandon, Shri
‘Telkikar, Shri
Tewari, Sardar R. B. 8.
Thimmaiah, Shri
Thowsas, Shri A, M,
Tiwari, Pandit B. L.
Tiwarl, Shri R. S.
Tiwary, Pandit D. N.
Tripatht, Sbri H- V.,
Tripathi, Shrl K. P.
Tripathi, Sliri V. D.
Trivedi, Shri U. M.
Tudu, Shri B. L.
Tulsidas, Shri
"I'yagi, Shri
Upadbyay, Shri Skiva Dayal
Upadhyaya. ShriS. D-
Vaishnav, Shri H. Q.
Vaishya, Shri M. B.
Vallatharas, Shri

’arma, Shri B. B.
Varma, Shri B. R,
Venkataraman, Shri
Verma, shri Remji
Vidyalaukar, Shrt
Vishwanath Prasud, Shri
Vyas, Shri Radhelal
Waghmare, Shri
Wilson, 8hri J. N.
Wodeyar, Shri
izi dl, Col.
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Achalu, Shri *

Basu, Shri K. K. 3
Chakravartty, Shrimati Renu
Chatterjea, Shrl Tushar
Chattopadhyaya, Shri
Chaudhuri, Shri T. K.
Chowdhary, Shri C. R. §
Chowdhury, Shri N. B.
Das, Shri B. C.

Mr. Deputy-Speaker:

Clauses 1 and 2

Mr. Deputy-Speaker:

certain amendments to clause 2.
derstand that hon. Members are not

ivigion No. 6]

Abdullabhal, Mulla
Abdus Sattar, Shri
Achal Singh, Seth
Achint Ram Laila
Achuthan, Shri
Agarwal, Prof.%
Agarawal, Shri H. L.
Agrawal, Shri M, L.8
Akarpuri, Sardar 3
Alagesan, Shri
Altekar, Shri
Alva, Shri Joachim =
Amin, Dr,
Amjad$Ali, Shri *
Anandchand, Shri
Anthony, Shri Frank
Asthana, Shri
Azad, Maulana
Badan Singh, Ch.
Balasubramaniam, Shri
Balakrishnan, Shri
Balmiki, Shri
Bansa), Shri
Barman, Shri
Barrow, Shri
Barupal, Shri
Basappa, Shri
Basu, Shri A. K.
Bhagat, Shri B. R,
Bhakta Darshan, Shri
Bhandari, Shrl
Bharati, Shd G. S.
13hargava, Pandit M, B,
Bhargava, Pandit Thakur' Das
Batkar, Shri

The motion is
carried by a majority of the total Mem-
vership of the House and by a majori-
ty of not less than two-thirds of the
Members present and voting

15 DECEMBER 1952

NOES

Dasaratha Deb, Shri
Mukerjee, Shrl H. N.
Naidu, Shri N. R.
Nambiar, Shrl

Nanadas, Shri
Narasimham, Sbri 8. V. T..
Nayar, Shri V. P,
Punnoose, Shri
Raghavaiah, Shri
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Ramnarayan Singh, Babu
Rao, Dr. Rama

Rao, Shri Gopala

Rao, Shri P. R.

Rao, Sbri I’. subba

Rao, Shri Vittal

Reddy, Shri Eswara
Saha, 8hri Meghnad

The motion was adopted,

meving them.
both the clauses together.

I shall therefore, put

The questien is:

“That clauses 1 and 2, the Title
and the Enacting Formula

stand

part of the Bill.”

There are

I un-

AYES

Bhatt, Shri C. 8.
Bhawanji, Shri
Bheekha Bhai, Shri
Bhonsle, Major-General |
Birbal Singh, Shri
Bogawat, Shri;
Boovaraghasamy, Shri
Borooah, Shri
Bose, Shri P. C.”
Brajeshwar Prasad, Shri
Brohmo-Choudhury, Shri
Buragohain, Shri §
Chacko, ShriP. T. #
Chanda Shri, Anil K.
Chandrasekbar, Shrimat)
Charsk, Shri
Chatterjee, Dr. Susilranjan
Chaturvedi, Shri
Chaudhury, Shri G. L.
Chavda, Shri
Chettlar, Shri Nagappa
Chinaria, Shri
Dabhi, Shri
Damodaran, Shri G. R.
Damodaran, Shri N. P.
Das, Dr. M. M.
Das, Shri B.
Das, Shri Beli Ram
Das, Shri K. K.
Daas, Shri Ram Dhani
Das, Shri Ramananda
Das,’Shri 8. N.

Das, Shri Sarangadhar
Das, Shri N, T,

Datar, Shri

4The House divided: Ayes, 364: Noes.

[12 Noo

Dcb, Shri 8. C.

Deo, Shri R. N,
Deshmukh, Shri C. D.
Deshmukh, Shri K. G.
Deshpande, Shri G. H.
Dholakia, Shri
Dhulekar, Shri
Dhusiya, Shri
Digambar Singh, S}irl
Doraswamy, Shri
Dube, Shri Mulchand
Dube, Shri T, S.
Dubey, Shri R. G.
Dutt, Shri A. E,
Dutta, Shri 8. K.
Dwivedl, Shri D. P.
Dwivedi, Sbri M. L.
Ebanezer, Dr.
TElayaperumal, Shri
Fotedar, Pandit
Gadgil, Shri

Gandhi, Shri Feroze
Gandhi, Shri M. M.
Gandhi, Shrl V. B.
Ganpati Ram, Shri
Garg, Shri R. P.
Ghose, Shri S. M.
Ghuiam Qader, Shri
Gidwani, Shri C. P.
Giri, Shri V. V.
Girdbari Bhof, Shri
Gohaln, Shrl "
Gounder, Shri K. P.
Gounder, Shri K. 8.
Guha, Shri A. (. -
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Gupta shri Badshah
@uarupadaswamy, Shri
Hari Mohan, Dr.
Hazarika, Shri J. N.
Heda, Shri
Hem Raj, Shri
Hembrom, Shri
Hyder 1lusein, Ch.
Ibrahim, Shri
Islamuddin, Shri M.
lyyani, Shri E.
Iyyunni, ShriC. R.
Jagjivan Ram, Shri
Jain, Shri A. P.
Jain, Shri N. 8,
Jajware, Shri
Jangde, Shri
Jasani, Shri
Jatav-vir, Shri
Jayaraman, Shri
Jayashri, Shrimati
Jena, Shri K. C.
Jena, Shri Lakshmidhar
Jena, Shri Niranjan
Jethan, Shri
Jha, Shri Bhagwat
' hunjhunwala, Shri
Jogendra Singh, Sardar
Joshi, Shri Jethalal
Joshi, Shri Erishnacharya
Joshi, Shri Liladhar
Joshi, Shri, M. D.
Joshi, Shri N, L.
Joshi, Shrimati Subhadra
Jwala Prashad, Shri
Kachiroyar, Shri
Kajrolkar, Shri
Kakkan, Shri
Kale, Shrimati A.
Kandasamy, Shri
Kanungo, Shri
Kasllwal, Shri
Eatham, Shri
Katju, Dr.
Kelappan, Shri
Keshavaiengar, Shri
Khan, Shrl 8. A.
bhedkar, Shri G. B,
Khongmen, Shrimati
Khuda Baksh, ShrilM.
Kirolikar, Shri
Kripalani, 8hrimat{ Sucheta
Krishna Chandra, Shri
Krishnappa, Shri M. Vs
Kureel, Shrt B. N,
Kureel, Shri P. L.
Lal, Shri R. 8.
Lallanji, Shri
Lakshmayya, Shri
Laskar, Prof.
Lingam, 8hri N, M.
Lotan Ram, Shri}
Madiah Gowda, 8hri

Mahata, Shri B.
Mahodaya, Shri
Mahtab, Shri

Majhi, Shri Chaitan
Majbi, Shri R. C.
Majithia, Sardar
Malaviya, Shri K. D.
Malliah, Shri U. S.
Malvia, Shri B. N.
Malviya, Pandit C. .N.
Maiviya, Shri Motilal
Mandal, Dr. P.
Mascarene, Kumari_Annie
Masuodi, Mauiana
Mathew, Prof.
Matthen, Shri
Maydco, Shrimati
Mehta, Shri A. L.
Mehtu, Shri Balwant Sinha
Mehta, Shri B. G.
Menon, Shri Damodara
Mishra, Pandit 8. C
Mishra, Shri Bibhuti
Mishra, Shri L. N,
Mishra, Shri Lokenath
Mishra, Shri M. P.
Mishra, Shri S. N.
Misra, Pandit Lingaraf
Misra, Shri B. N.
Misra, Shri R. D.
Misra, Shri 8. P.
Missir, Shri V.

Mohd. Akbar, Sofl.
Mohijuddio, Shri
Mookerjee, Dr. S. P.
Morarka, Shri

More, Shri K. L.
More, Shri S. 8.
Muchaki Kosa, Shri
Mudaliar, Shri C. R.
Muniswamy, Shri
Murthy, Shri B. 8,
Mushar, Shri
Muthukrishnan, Shri
Nair, Shri C. K.
Namdharl, Shri]
Nanda, Shri
Narasimhan, Shri C."R.
Naskar, Shri P. 8. §
Natawadkar, Shril
Natesan, Shrl

Nehru, Shri Jawaharlal
Nehru, Shrimati Uma
Neswi, Shri

Nevatia, Shri
Nijalingappa, Shri
Pande, Shri C. D.
Pandey, Dr. Natabar
Pannalal, Shrl

Paat, Shri D. D.
Paragiilal, Ch.
Parekh, Dr. J. N.
®armer, Siri R.B.

Pataskar Shri

Patel, Shri B. K.

Patel, Shri Rajeshwar
Patel, Shrimati Maniben
Pateria, Shri

Patil, Shri P. R. K.
Patil, Shri 8. K.

Patii, Shri Shankargauda
Pawar, Shri V. P.
Pillai, Shri Thanu
Pocker Saheb, Shri
Prabhakar, Shri N,
Prusad, Shri H. 8.
Radha Raman, Shri
Raghabachari, Shri
Raghubir Sahai, Shri
Raghubir Singh, Ch,
Raghuramaiah, Shri
Rahman, Shri M. H.
Raj Bahadur, Shri

Ram Das, Shri

Ram Saran, Prof.

Ram Subhag Singh, Dr.
Ramanand Shastri, Swa u
Ramasami, ShriM. D,
Ramaswamy, Shri P,
Ramaswamy, Shri S.V.
Ranbir Singh, Ch.
Randaman Singh, Shri
Rane, Shri

Ranjit Singh, Shri

Rao, Diwan Rughavendra
Raut, Shri Bhoia
RBazmi, Shri 8. K.
Reddi, Shri Madhao
Reddi, Shri Ramachandra
Reddy, Shri Janardhan
Reddy, Shri Viswanatha
Rishang Keishing, Shri
Roy, Shri B. N.

Rup Narain, Shri

Sahu, Shri Rameshwar
Saigal, Surdar, A. S.
Sakhare, Shri

S8aksena, Shri Mohanlai
Samanta, Shri S, C.
Sanganna, Shri
Sankarapandian,iShri
Sarmah, Shri

Satish Chandra, Shri
Satyawadi, Dr.

Sen, Shri P. G.

Sen, Shrimati Sushama
Shah, Shri R. B.
Shahnawaz Khan, Shri
Sharma, Pandit Balkrisl na]
Sharma, Shri K. R.
Sharma, Shri R. O.
Shastrl, Pandit A. R.
Shastri, 8hri B. D.
Sbastri, ShriH. N,
Shivananjappa, Sbri
Shobha Ram, §he?
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Shukla, Pandit B.
8idhananjappa, Shri

Singh, Shri D. N.

Singh, Shri Babunath
Singh, Shri G. 8.

8ingh, Shri H. P.

Singh, Shri L. J.

Singh, ShriM. N,

Singh, Shri R. N.

Singhal, Shri 8. C.

Sinha, Dr. 8.

Sinha, Shrl A. P.

Sinha, Shri Anirudha
Sinha, Shri B. P.

Sinha, Shri G. P.

Sinha, Shri Jhuan

8inha, Shri K. P,

Sinha, Shri N. P.

Sinha, Shri 8.

Sinha, Shri Satya Narayan
Sinha, Shri Satyendra Narayan
Sinha, Shrimati Tarkeshwari
Sinhasan Singh, Shri
Snatek, Shri

Basu, Shri K. K.
Chakravartty, Shritnati Renu
Chatterjea, Shri Tushar
Chattopadhyaya, Shri
Chaudhuri, Shri T. K,
Cbowdary, Shri C. R.
Chowdhury, Shri N. R.

Das, Shri B. C.

Mr. Deputy-Speaker:

Clauses 1 and 2, the Title and the
Enacting Formula were added to the

Bill.

Division No. 7.1

Abdullabhaf, Mulla
Abdus Sattar, Shri
Achal Singh, Seth
Achint Ram, Lala
Achuthan, Shri
Agarwal, Prof.
Agarawal, Shri H. L.
Agrawal, Shri M. L.
Akarpuri, S8ardar
Alagesan, Shri
Altekar, Shri
Alva, Shri Joachim
min,Dr,

The motion is
carried by a majority of the total Mem-
bership of the House and by a majori-
ty of not less than two-thirds of the
Members present and voting.

15 DECEMBER 1952

8odhia, Shri K. C.
Somana, Shri N.
Romani, Shri G. D.
Subrahmanyam, Shri K.
Subrahmanyam, Shri T.
Qundar Lal, Shri

Suresh Chandra, Dr.
suriya Prashad, Shri
Swami, Shri Sivamurthi
Swaminadhan, Shrimati Ammu
Swamy, Shri N. R. M,
Syed Ahmed, Shri .
Syed Mahmud, Br.
Tandon, Shri

Telkikar, Shri

Tewari, Sardar, R. B. 8.
Thimmaiah, Shri
‘Thomas, Shri A. M.
Tivari, Shri V. N,
Tiwari, Pandit B. L.
Tiwari, Shri R. 8.
Tiwary, Pandit D. N.

Tripathi, Shri H, V.

- NOES

Dagaratha Deb, Shri
Mangalagiri, Shri
Mukerjee, Shri H. N,
Nambiar, Shri
Narasimham, Shri 8. V. L.
Nayar, Shri V. P,
Punnoose, Shrl
Raghavaiah, Shri

(Second Amendment)
Bill

‘I'ripathi, Shri K. P.
Tripathl, Shri V. D.
Trivedi, Shri U. M.
Tudu, Shri B. L.
Tulsidas, Shri

Tyael, Shri
Upadhyay, Shri Shiva Daya
Upadhyaya, Shri 8. D.
Vaishnav, Shri H. G.
Vaishya, Shri M. B.
Vallatharaa, Shri
Varma, Shri B. B,
Varma, Shri B. R.
Velayudhan, Shri
Venkataraman, Shri
Verma, Shri Ramji
Vidyalankar, Shri
Vishwanath Prasad, Shri
Vyas, Shri Radhelal
‘Waghmare, Shri
Wilson, ShrlJ. N.
Wodeyar, Shri

Zaidi, Col.

Ramnarayan Singh. Babu
RBao, Dr. Rama

Rao, Shri Gopala

Rao, Shri P. R.

Raog, Shri P. Subba

Rao, Shri Vitta}

Reddy, Shri Eswara
Saha, Shri Meghnad

The motion was adopted.
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The Minister of Law 2nd Minority
Affairs (Shri Biswas): 1 beg to move:

“That the Bill, as amended, be
passed.”

Mr. Deputy-Speaker: The question

is:
“That the Bill, as amended, be
passed.”
The House divided: Aves, 351:.
Noes, 23.
AYES [12-20 Noon
Amjad Ali, Shri Basu, Shri A. K.
Anandchand, Shri Bhagat, Shri B, B,
Asthana, Shrl Bhakta, Darshan, Shri
Amd, Maulana Bhandari, 8hri

Badan S8ingh, Ch.
Balasubramaniam, Shri
Baldev Singh, Sardar
Balkrishnan, Shri
Balmiki, Shri

Bansal, Shri

Barman, Shri

Barupal, Shrl
Basappa. Shri

Bhargava, Pandit M. B.
Bhargava, Pandit Thakur Das
Bhatkar, Shri
Bhatt, Shri C. 8,
Bhawanji, Shrl
Bheekha Bhai, Shri
Bidari, Shri
Birbal Singh, Shri
Bogawat, Shri
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Boovaraghasamy, Shri
Borooah, Shri

Bose, Shri P.C.
Brajeshwar Prasad, Shri
Brohmo-Choudhury, Shri
Buragohain, Shri
Chacko, Shri P. T.
Chanda, Shri Anil K.
Chandrusekhar, Shrimati
Charak. Shri
Chatterjee, Dr. Susilranjan
Chaturvedi, Shri
Chaudhary, Shri G. L.
Chavda, Shri
Chettiar, Shri Nagappu
Chinaria, Shri

Dabhi, Shri
Damodarin, Shri G. R.
Das, Dr. M. M,

Das, Shri B.

Das, 8bri Beli Ram
Dag, Shri K. K.

Das, Shri Ram Dhani
Das, Shri Ramananda
Das, Shri 8. N,

Das, Shri Sarangadhar
Das, Shri N. T.

Datar, Shri

Deb, Shri 8. C.

Deo, Shri 1. N. 8.
Deshmukh, Shrl C.D.
Deshmukh, Shri K. G.
Deshpande, Shri G. H,
Dholakia, Shri
Dhuiekar, Shri
Dhusiye, Shri
Digambar Singh, Shri
Doraswamy, Shri
Dube, 8bri Mulchuond
Dube, ShriU. 8,
Dubey, Shri BR. G.
Dutt, Shri A. K.
Dutta, Shri S. K.
Dwivedl, ShriD. P,
Dwivedi, Shri M. L.
Ebanezer, Dr.
Elayaperumal, Shri
Fotedar, Pandit
@Gadgil, Shri

Gandhi, Shri Feroze
Gandhi, Shri M, M.
Gandhi. Shri ., . B.
Ganpa’' ©a.:n, Shri
Garg, Sori R. P.
Ghose, Shri S. M.
Ghulam Qader, Shri
Gidwani, Shri

Giri, 8hsiV, V.
@Gtrdhari Bhoi, Shri
Gobain, Shri
Gounder, 8hri K. P.
Goux?er, Shri £. &,

15 DECEMBER 1952

Guha, Shri A.C.
Gupta, Shri Badshah
Gurupadaswamy, Shri
Hari Mobhan, Dr.
Hazarika, Shri.J. N.
Heda, Shri 4
Hem Raj, Shri .
Hembrom, Shri

Hyder Huscin, Ch.
Ibrahim, Shri -
Islamuddin, Shri M.,
Iyyani, Slui B,
Jagjivan, Ram, Shr)
Jain, ShriA. P.

Jain, Shri N. S.
Jajware, Shri

Jangae, o :
Jasani, Shri

Jatav-vir, Shri
Jayaraman, Shri
Jayashri, Shrimati
Jena, Shri K. C.
Jena, Shri Niranjan
Jethan, Shri
Jhunjhunwala, Shri
Jogendra, 3ingh, Sardar
Joshi, Shri Jethalai
Joshi, Shri Krishnacharya
Joshi, Shri Liladhar
Joshi, Shri M, D.
Joshi, Shri N. L.
Joshi, Shrimati Subbadra
Jwala Prashad, Shri
Kachiroyar, Shri
Kajrolkar, Shri
Kakkan, Shri

Kale, Shrimuti A.
Kandasamy, Shri
Kanungo, Shri
Karmarckar, Shri
Kami Singhji, Shri
Kagliwal, Shri
Katham, Shri

Katju, Dr.
Keceshavaiengar, Shri
Khan, Shrl 8. A.
Khedkar, Shri G. B.
Khougmen, Shrimati
Khuda Baksh, Shri M.
Kirolikar, Shri
Kripalani, Shrimati Sucheta
Krishna Chandra, Shri
Krishnappa, Shri M. V.
Kureel, Shri 13. N
Kureel, Shri P. L,
Lal, Shri R. 8.
Lallanji, Shri
Laiuxay ye, Shri
Laskar, Prof.

Lingam, Shri N. M.
Lotan Ram, Shri
Madiah Govida, Shri

(Second Amendment) 2364
Bill

Mahata ShriB.
Mahodayti, Shri
Mahtab, Sbri

Maitra, Pandit L. K.
Majhi, Shri R. C.
Mujithia, Sardar
Malliah, Shri U. S.
Malvia, Shri B. N.
Malviya, Pandit C. N,
Malviva, Shri Motilal
Mandal, Dr. P.
Mascarcne, Kumari Annie
Masuodi, Maulana
Mathew, Prof.
Matthen, Shri
Maydeo, Shrimati
Menta, Shrt A, L.
Mehta, Shri Balwant Sinha
Mehta, Shri B. G.
Mishra, Pandit S, C.
Mishra, Shri Bibhuti
Mishra, Shri L. N.
Mishra, Shri M. P.
Mishra, ShriS.N.
Misra, Pandit Lingaraj
Misra, Shri B. N,
Misra, Shri R. D.
Misra, Shri 8. P.
Missir, Shri V.

Mohd. Akbar, Sofl
Mohiuddin, Shri
Mookerjee, Dr, 8. P,
Morarka, Shri

More, Shri K. L.
More, Shri S. S.
Muchaki Kosa, Shri
Mudaliar, Shri C. R.
Muniswamy, Shri
Murthy, Shri B. S,
Muthukrishnan, Shri
Nair, Shri €. K.
Namdhari, Shri
Nanda, Shri
Narasimban, Shri C. K.
Nagkar, Shri P. S.
XNatawadkar, Shri
Natesan, Shri
Nathani, Shri H. R.
Nebru, Shri Jawaharla}
Nehru, Sbrimati Ursa.
Neswi, Shri

Nevatia, Shri
Nijalingappa, Shrl
Pandey, Dr. Natabar
Pannalal, Shri

Pant, Shri D. D.
Paragi Lal, Ch,
Parekh, Dr. J. N.
Parmar, ShriR. B.
Pataskar, Shri

Patel, Shri B. K.
Patel, Shri Rajeshwar
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Patel, Shrimati Maniben
Pateria, Shri

Pati), Shri Kanavade
Patl, Shri 8. K.

Pa‘il, Shri Shankargauda
Puawar, Shri V. P,
Pillai, Shrl Thanu
Pocker Saheb, Shri
Prabhakar, Shri N,
Prasad, Shri B. 8.

Radha Ramsan, Shri
Raghabachari, Shri
Raghuhir Sahai, 8hri
Raghubir 8ingh, Ch.
Ragburamaiah, Shri
Rahwwn, Shri M. H.

Ral RBahadur, Shri

Ram Das, Shri

Ram Sarau, Prof.

Ram Subhag Singh, Dr.
Ramunand Shastri, Swami
Ramasami, Shri M. D.
Ramuseshaiab, Shri
Ramaswamy, ShriP.
Rawmswamy, Shri S. V.
Ranbir Singh, Ch.
Rundaman Singh, Shri
Rane, Shri

Ranjit Singh, Shri

Rao, Diwan Raghaveundra
Raut, Shrl Bhola

Rarmi, Shri & K.

Reddi, Shri Ramachandra
Reddy, Shri Janardban
Risbang Keishlng, Shri
Roy, Shri B. N,

Rup Narain, Shri

Sahun, Shri Bameshwar
Saigal, Sardar A. S
8akhare, Shri

8aksena, Shri Mohanlal
8amanta, Shri S. C.

Achalu, Shri

Basn, ShriE. E.
Chakravartty, Shrimati Reou
Chatterjca, Shri Tushar
Chattopadhyaya, Shrl
Chowdary, Shri C. R.
Chowdhury, Shri N. B,

Das, Shri B.C.

Mr. Deputy-Speaker:

is carried by a majority of thc total
the House and by a

Membership

15 DECEMBER 1952

Sanganna, Shri
Sanl.arapandian, Shri
Sarmah, Shri

Satish Chandra, Shrl
Satyawndi, Dr.

Scn, ShriP. G.

Sen, Shrimati Sushama
Shah, Shri R. R.
Shahnawaz Khan, Shri
Sharma, Pandit Balkrishna
Sharma, Shri K. R.
Sharma, Shei R.C.
Shastri, Pandit A. R.
Shastri, Suri B. D.
Shastri, Shri Fi. N.
Shivunanjappa, Shri
£hobha Ram, 8hri
Shukla, Tandit B,
Sidhananjuppa, hri
Singh, Shri 1. N.
Singh, Shri Babunath
Singh, Shri G. 8.

Singls, Shri H. P,
Singh, Shri L. J.e
Singh, Shri M. N.
Singh, 8hri K. N.
Simghal, Shri S. C.
Sinba, Dr. 8. N,
Sinba, Shri A. P.

Siuby, Shri Anlrudha
Sinha, Shri B. P.

Sinha, Shri G. P.
Sinha, Shri .Thulan
8inhi, Shri K. P.
Sinha, Shri N. P.
Sinba, Shrk 8,

Sinba, Shri Satya Narayan
Sinha, Shri Satyendra Narayan
Slnha, Shrimati ‘Tarkesbwari
Sinhagan Singh, Shri
Blva, Dr. Gameadhara
Snatak, Shri

NOES

Busaratha Deb, Shri
Mukerjee, Shri H. N.
Nanbiar, Shri

Nanadas, Shri 7
Narasimham, Shri & V. T..
Nayar, Shri V. P.
Punnoose, Shri

(Second Amendment)
Bill
Sodhiu, Shri K. C.
omana. ShriN.
Subrahmanyam, 3bri 1.
Sundar Lal, 8bri
Suresh Chandra, Dr.
Suriya Prashad, Shri
Swawl, Sbri  Sivamurthf
Swaminadhan, Shrimati .Amwmu
Swainy, Shri N. B. M.
Sycd Ahmed, Shri
Syed Mahmud, Dr.
Tandon, Shri
Telklkar, Shri
Tewari, Sardar R. B. S.
Thimmaiah, Shri
Thomas, Shrl A, M.
Tiwari, Sbri V. N.
Tiwari, Pandit B. 1.
Tiwari, Shri . 8.
Tiwary, Pandit, D. N.
‘Iripathi, 8hri H. V.
Tripathi, Shri V. D.
Trivedi, Shri U, M.
Tudu, ShriB. L.”
Tulsldas, Shri
Tyagi, Shri
Tpadhyay. Shri Shiva Dayal
Upsadhyaya, $hri 8. D.
Vaishnav, Shri H. G.
Vaishya, Shri M. B.
Varma, ShriB. B.
Varma, Shri B. R.
Velayudban, Shrl
Venkataraman, Shri
Verma, Shrxl Ramjl
Viayalankai, Shri
Vishwanath Prasad, Shrl
Vyas, Shri Rudhelal
‘Waghmare, Shri
‘Wilson, Shri J. N.
Wodeyar, Shri
Zaidi, Col.

Rughavuaiah, Shri
Rao, Dr. Rama
Shrl Gopala
Rao, Shri P. R.
Rao, Shri P. Subhba
Reao, Shrl Vittal
Reddy, Shri Tswara
Saha, Shri Meghnad

The motion was adopted.

The motion

majority of notl less
of the Members present and voting.
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than two-thirds





